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the inadequacy of supplY. of certain 
categories of 'raw materialS. Due to 
the rapid development of small scale 
industries during the past few years, 
demand fDr raw materials has exceed-
'ed available supplies. The gap bet-
ween demand and supply could not 
·be sufficiently covered due tD non-
availability in adequate quantities of 
indigenous raw material like wire, 
sheet~ etc. and fDreign exchange limi-
tations in respect of imported items. 

Bulk allotments of controlled items 
'like iron and steel and non-ferrous 
metals art! made to the Director of 
Industries of the State GDvernments 
and the responsibility for equitable 
distribution among individual units is 
that of the State GDvernment. The 
-Government of India does not make 
individual allocations and complaints 
received in respect Df the contro!.led 
items are referred to the State Gov-
·ern.ments for appropria1e action. 
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J.ndian Tea Association 

1896. Sbri Raghunath Sblgh: Will 
the Minister of Commerce and 1Dd_ 
try be pleased to state: 

(a) whether Government is aware 
of the rema'i-k of Sir I. F. Mallis at 
the annual general meeting of IndiaJI. 
Tea Association that an estate ~ 
ducing 15,000 maunds has to sign or 
initial excise documents alone not lees 
than 14,000 times 'in a year beside 
much other paper work; and 

(b) if so, what steps are being 
taken to simplify the procedure 80 
that more time be devoted for the 
production of tea? 

The Minister of International Trade 
in the Ministry of Commerce and 18.-
dustry (Shri Manubbai Shah): (a) 
Yes, Sir. 

(b) The Plantation Inquiry Com-
mission drew the attention of Gov-
ernment to the multiplicity of regie-
ters and records that bad to be main-

, tained by the tea gardens for enabling 
them to submit returns of various 
types to the different authorities. 
Government agreed in principle that 
avoidable duplication and over-lap. 
ping was undesirable and requestecl 
the Tea Board to examine the matter 
with a view to standardization 01. 
forms and returns a, fill" as practl-




